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MFN Status for Trade between India 

and Pakistan 

2117. DR. Y. LAKSHMI PRASAD: 
Will  the  Minister of COMMERCE  be 
pleased to state: 

(a) whether Pakistan is giving MFN 
(Most Favoured Nation) Status to India in 
trade as contemplated under recently 
established W.T.O. (World Trade Organ-
isation); 

(b) if so, the areas of trade to be 
affected; 

(c) will India also reciprocate to accord 
Pakistan MFN Status in trade; and 

(d) if so,  areas of the trade to be 
affected? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI 
BOLLA BULLI RAMAIAH): (a) to (d) 
India and Pakistan are both members of 
the World Trade Organisation, and by 
virtue of Article 1 of the General Agree-
ment on Tariffs and Trade are obliged to 
extend Most Favoured Nation (MFN) 
treatment to each other, In compliance 
with our obligations, India has been ac-
cording MFN treatment to Imports from 
Pakistan, except for the period between 
1965 and 1974, when trade between the 
two countries was disrupted due to hos-
dimes, However, Pakistan dees not grant 
MFN treatment to Imports from India, 

Under the expert and import policy of 
Pakistan, private sector trade with India is 
restricted to a list of §73 items where 
imports from India are permissible, In 
contrast, discriminatory restrictions are 
not imposed by India on imports from 
Pakistan. Since Pakistan does not recipro-
cate in full measure and restricts items of 
import from India, all trade between the 
two countries is affected. 
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